Budget (Railways)
1964-65

[T TR Trraw)

7 AT FAMR FHM@7 F1T & A7@( FT A
F T F grar faa sey g, @
AT § UF AAET & A87 ¥AG HA
A ¥ Foe T arfaar & fay o
=R &1 TIAT g1 FH AT HiT
HEFE FATE TANTL H 1T FI ST TR |
TgE A UAAfRE & WrEwEar
AE1 & 1 W OFIIHE & A A Y
T 4 AT &= s & arfaay
F fad wra #7 | geaE )

2521

it —

STATEMENT RE. PRODUCTION
AND PRICES OF FOODGRAINS

Tuee MINISTER or STATE IN THE
MINISTRY or FOOD anNp AGRI-
CULTURE (SHRr A. M. TrHOMAS):
Madam, I beg to lay on the Table
of the Sabha a statement regarding
production and prices of foodgrains.
[Placed in Library See No. LT-2322/
641].

SHrr CHANDRA SHEKHAR (Uttar
Pradesh): Madam, the statement
should be read out. It is 5 very
important statement.

Tae DEPUTY CHAIRMAN: It is a
long statement. It is laid on the
Table.

Tue MINISTER oF
MENTARY AFFAIRS (SHRT SATvas
NaravaN SINgA): It was not read
out in the other House also. It was
only circulated.

PARLIA-

ANNOUNCEMENT RE,
MENT BUSINESS

GOVERN-

Tae MINISTER or PARLIAMEN-
TARY AFFAIRS (Surt  Satva
NarayanN SINHA): With your permis-
sion, Madam, I rise to announce
that Government Business in this
House during the week commencing
2ng March, 1964, will consist of:—

[ RAJYA SABHA]
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(1) Further discussion of the
Railway Budget for 1964-65.

(2) Consideration and return of
the Appropriation Bill relat-
ing to Demands for Grants
(Railways) for 1964-65.

(3) Further consideration and
passing of the Drugs and
Cosmetics Bill, 1963, as re-
ported by the Joint
Committee.

(4) Discussion on the situation
arising out of the communal
disturbances in East
Pakistan and the conse-
quences flowing therefrom,
and the policies of the
Government of India in
relation thereto on a motion
to be moved by Shri Bhupesh
Gupta and others on Wed-
nesday, the 4th March,

THE DEPUTY CHAIRMAN: The
House stands adjourned till 2.30 p.m.

The House then adjourned
for lunch at three minutes
past one of the clock.

w——

The House reassembled after lunch
at half-past two of the clock, THE
Vice-CHAIRMAN (SHRT M. P.
BHARGAVA): in the Chair.

THE BUDGET (RAILWAYS),
1964-65—continued.

SHrr AKBAR ALI KHAN (Andhra
Pradesh): Mr. Vice-Chairman, Sir, I
woulq like to join the hon. Railway
Minister in paying our compliments
to all the railwaymen starting from
the humblest rung to the members
of the Railway Board for appreciat-
ing the spirit of the emergency and
doing all that is necessary to see that
the verformance of the biggest
national undertaking is successful on
all accounts. I have no doubt that the
harmonious and pleasant relations
that exist between the management
and the employees have also contri-
buteq to the output, performance and
eficiency in which the hon. Railway
Minister has taken legitimate pride,



2523 Budget (Ralways) 1964-65 [ 29 FEB. 1964 |

and we share in that pride and we
want him to convey our appreciation
and thanks to all concerned.

Now, Sir, so far as the Budget is
concerned, when I compliment the
hon, Railway Minister, I must also
pay a compliment to Sardar Swaran
Singh because we must also take
cognisance of the periog when Sardar
Swaran Singh was in this Ministry.
I have no doubt that the long experi-
ence of the present Railway Minister
as a public leader and as the Finance
Minister of the Mysore State and 3zlso
as the Chairman of the Estimates
Committee has stood him well in
presenting this Budget.

I am happy—and I am sure that
everybody is happy—that he has not
added to the passenger fare and 1
think he rightly assessed the situation
because in the present context of
things, any additional burden on the
public, especially on the low-income
groups, will be something unpleasant
and, to a certain extent, intolerable.
We know that our poor people take
advantage of the railways generally
for two purposes, one for marriage
purpose ang the other for pilgrimage
purpose, and if you had increased the
passenger fare, it woulg have meant
depriving them of these little
pleasures that our poor people have,
because we do not provide them with
other facilities just like holiday
homes and so on. So on that =core, I
am really happy that he did not raise
the passenger fare.

Well. I do not very much agree
with my hon. friend, Shri Bzbubhai
Chinai, that passenger fares should
have been increased instead of freight
I can understand that in a develop-
ing economy, in order to give
facilities to trade, that is alsc neces-
sary. But if something has to be
earned and a balance has to be struck,
then I think the balance is in favour
of the passenger and not of the trade.

Sir, the second point that T would
place before you is about the Railway
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Accidents Committee’s Report. And
I agm reminded of my colleague who
was in that Committee, one of the
ablest and the most active Members
of the Rajya Sabha, the late Shri
Satyacharan Shastri. I pay my tribute
to him. I have been able to go
through this Report a little, and I will
come later to some of its provisions.
{ think the House will agree with the
Railway Minister ang with me in
paying g tribute to the Chairman of
this Committee, an  experienced
statesman and, I woulq say, an
expert in matters of railways and
defence, whose participation in this
House on these occasions has contri-
buted considerably to the debate on
these subjects. I hope and wish—and
I am sure that 1 am voicing the
sentiments of the whole House irres-
pective of party alignments—that we
would very soon see—and the
authority may see—that Dr. Kunzru
is again brought to this House

Now, before I go to some of the
provisions of this Report, I would
:ike to mention a few points that have
been raised, which I would like to
emphasise. There is no doubt that the
provision that was made for the
extension of the railways in Assam
and other border areas was fully
justified, and the addition that has
been made in that connection, I think,

fully deserves our support. And I
would say that the completion ot
those lines will also be eagerly

awaiteq by this House,

Now, I fully agree with, and fully
support, my experienced colleague,
Sardar Budh Singh, who has pleaded
for such developments on this side
of the border also that is in Kashmir
and Ladakh areas, I know the diffi~
culties of the Finance Minister. But
I do hope—and I have no doubt—
that, from the point of view of the
security and safety of the country and
also in view of the condition in which
we are placed at present through the
combination of two countries which
do not agree with each other ideolo-
gically but which in their enmity
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towards this country are agreed, the
development of the railways on the
Kashmir side will also receive con-
sideration. There is no doubt that in
laying new lines, obviously priority
should be given to the development
problems of the country but I would
urge upon the Railway Minister not
to overlook the regional and economic
disparities that exist at present in the
different States. And in view of that,
if there is a claim on behalf of
Andhra Pradesh or, for that matter,
on behalf of Mysore or such other
State, it should not be considered
parochial, but it should be given due
consideration, ang every effort should

be made 1o increase the railway
capacity in thosze States.
In the same connection, Sir, T

would urge upon the Railway Min-
ister to consider the question of the
readjustment of the zones. He has
pointed out in the other House that,
in view of the emergency and in view
of the expenditure that it might
involve administratively, he thinks
that the matter may be delayed. But
may I submit that if efficiency is im-
proved and if performance is
accelerated, T have no doubt that it
will compensate for the little
expenditure. There is ho justification

that the emergency should be con-
sidered zs a deterrent to take any
step in that direction.

Similarly, Sir, a matter that has

more than once been brought to the
Railway Ministry’s notice is that so
far as Delhi and some other centres
are concerned there is no direct line
{from Delhi to them and very recently
the General Manager has made a
statement that there is justification
for running a direct train from Hyde-
rabad to Delhi and vice verse. I do
hope, in the light of that statement

and on the basis 'of the facts and
figures, the . Railway Minister will
give his kind consideration to this

matter.

[ RAJYA SABHA ]

There has been another matter
which has on more than one occasion |
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been brought to the notice of the
Railway Ministry—I am glad the hon.
Mr. Kumaran has also brought it to
your notice—ang it is the question of
the Secunderabaq Gandhi Hospital
and the shunting yard being very
close to each other to the great detri-
ment of the health of the patients of
the said hospital. I know the Deputy
Minister, Shri Shah Nawaz Khan, has
replied that it requires a lot of
expenditure to shift the yard that it
is not possible. When further repre-
sented that at least diesel and electric
locomotives be used there so that the
hospital patients may be spared all
the smoke and other inconveniences
arising from the use of steam loco-
tives, again the reply came that they
cannot spare diesel or electric loco-
motives. I would now like to appeal,
with your permission, to the Railway
Minister to consider this point from
a humanitarian point of view. I need
not dwell on what inconveniences or
difficulties are experienced by the
hospital patients, but I am sure that
if a committee is appointed a remedy
can be found. I would urge on the
Railway Minister that a committee be
appointed under the chairmanship 'of
the Member of the Railway Board
consisting of the Director of Medical
and Public Health Department, the
Superintendent of the Gandhi Hospi-
tal and two local officers of the Rail-
way, to consider a possible alternative.
I have no doubt that even it is possible
for you to take over the hospital
building for your administrative pur-
poses and build the hospital at some
suitable place in Secunderabad. But
the difficulty is, we make the demand,
some reply comes in, the matter ends
there and the hospital continues to
remain there to the detriment of the
hospital patients, No detailed enquiry
has been made so far. So may I
appeal to you to just appoint a com-
mittee and direct it to submit its
report to you within a month so that
the matter may be fully gone into?

Now, Sir, there have been several
representations to provide certain
amenities to your employees; specially
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a deputation of the Guards had been
t0 Delhi to represent to you. I do
hope you will take those legitimate
demands into consideration and do
something for them and for the Class
IV employees who deserve very much
your sympathy and consideration.

Now, Sir, 1 come to the report of
Dr. Kunzru. I submit, Sir, there have
been many occasions in this IHouse
when on the happening of these
accidents the House has expressed
deep concern. I think it is fortunate,
Sir, that by the grace of God we have
not had serious accidents in the course
of the last one or two years, bul it is
just the time when we have got such
an exhaustive report, such a detailed
report tackling all problems, when,
taking full advantage of the expert
advice and the working of the rail-
way administration on the technical
and the non-technical side, it is on
this occasion we have to apply our
mind, the Ministry has to apply its
mind to see how best they can adopt
those suggestions and recommenda-
tions so that those accidents that
occurred are not repeated as far as
possible. Now the first consideration
that hag been given in the report is
to the human factor. It is very easy
to say ‘human factor’ or ‘to err is
human’ and allow the matter to end
there. But that is not the way of
approach. Now this Railway Acci-
dents Committee under the chairman-
ghip of Dr. Kunzru has gone into what
is this human factor. I would submit,
Sir, that the first consideration that
has been brought to our notice 1 this
report is that it was on account of
overtime-working, was on account of
exertion, and the other considerations
are, on account of lack of proper
training, then on account of not
having a proper refresher ocourse,
then on account of the fact that the
rallways do not spare them for the
refresher course, that even the train-
ing given requires a lot of improve-
ment, so that our railway employees
may be ag alert and as efficient as
possible, so that to the extent of at
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least seventy-five per cent. the acci-
dents due to omissions or commissions
may be effectively avoided. Now I
would urge upon the Railway Minis-
ter, Sir, to see that these thinge are
properly looked into and remedies
provided for.

Then the other immportant thing is
about recruitment; so far as tihe
recruitment is concerned, even the
Railway Board has said that the
matter of poor recruitment is due to
the limited number of Railway Ser-
vice Commissions, that it is difficult
in such a situation ang that in cer-
tain cases it has taken two to three
years to meet the requirements. It
may everywhere be the case, but
somehow, on the Southern Railway,
there has always been deficiency of
staff, that there has always not been
the staff according to the scale pro-
vided for. So I would request, Sir,
that in this matter let more Ccinmis-
sions be appointed, let more recruit-
ing authorities be set up so that we
may have a nice selection and that at
an early date more so when there is
so much unemployment rampant.
Algo this is one of the largest under-
takings that are understaffed, and it
does not go well—the situation that
exists today. So that is neccssary; in
order to improve the situation regard-
ing the occurrence of accidents, in
order to improve the efficiency as well
as provide legitimate employment, we
should see that these people are pro-
perly recruited and recruited on the
earliest occasion,

Now another important factor in
this connection is this where, probab-
Iy, some friends may disagree with
me. Let the railway employees,
specially Class IIT and Class IV em-
ployees have a sense of belonging to
the railway, and there I submit, <r,
that I fully support the recommenda-
tions of this Committee that twenty-
five per cent. of these employees
should be taken from among the
children of the railway employees
themselves provided the record of
such employees’ gervice is very satis-
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factory. 1 am sure, Sir, this conces-
sion will make them take a greater
interest in their work, and I have no
doubt it will improve their discipiine
also; I mean, if the employees
know that if their record is good, if
they work hard, if they sutisfy their
authorities properly, their children
will also be given the opportunity to
serve with the railways, I am sure it
will improve their efficiency and their
devotion to work. Similarly I am in
agreement with the report that you
should provide for technical educa-
tion of the employeesz' children and
there should be not aly training
courses but even polytechnics, as
suggested by the Committee. W are
short of technical education because
in every field we feel the aifficulty
and I think if the Railways come to
cur rescue that will help them, that
will improve their standards as well
as it will help the country. So I am
sure the Railway Minister who has
wide experience in this matier will
see that these recommendationg do
not remain only in the files but they
are taken up seriously and imple-
mented at the earliest opportunity.

Now this is not the uine—as there
is limited time at our disposal—to g0
into other details hut I have some
suggestions regarding wack. In order
to test arfd judge the track we are
still following the old methed. There
are methods according tc new deve-
lopments by which in a lescer time
4 more definite ' assessinent could be
made. Let us adopt those modern
methods. There is clsc the question
of signalling. That hts a very great
importance and relevance here. Now
the old system—the Morse system—
which had been discarded in England
in the last century is <tiii followed
iz more than 50 per cent. of the cases.
The new method has bheen applied
cnly in some B.G. lines. We cannot
go on like that. As rightly emphasis-
ed by Prof. Wadia, I would also join
with him on the question of research
in railway matters. In these times
when technology and science are deve-

loping fast, when things are moving |

[RAJYA SABHA]
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in such a way that if you do not keep
at par, then you are nowhere, when
the country’s economy is developing,
you want better performance of the
Raiiways and you want not only pace
but it should be an efficient pace as
well because at present half of the
goods traffic is shifted to the motor
trucks instead of the Railways and
you have to see why it is so and you
have to come to some definite con-
clusions and see that the performance
is made according to the latest and
modern requirements. This requires
research. In the previous enquiry
report also, emphasis used to be laid
on research and in the present reports
also emphasis has been laid on re-
search. So what I would request is
that the Railway Ministry should look
into this. In answering these recom-
mendations about research, they have
said:

“The Railways are fully alive to
the growing needs of Railway Re-
search in the light of modren tech-
nological developments. The diffi-
culty in expansion has, however,
been due to the shortage of scienti-
fic and technical personnel and
equipment. Consistent with the
available resources some expansion
of the organisation has already been
carried out and to meet the present
needs, further expansion in respect
of the range of activities, the person-
nel and equipment is under exami-
nation.”

I feel that the seriousness necessary
has not been given to this matter. I
know everywhere we have the shor-
tage of scientific and technical person-
nel but are we not sending our people
to the modern countries to see how
the railways are working there? I
would say in this connection, let the
Railway Ministry take up with the
Education Ministry and with the Uni-
versities that in our TUniversities
where there is provision for mecha-
nical, electrical and mining engineer-
ing, let there be provision for rail-
way engineering also. Let the Minis-
try take up the question and send our
people to moder countries—to Japan,



2431 Budget (Railways) 1964-65 [ 29 FEB 1964 |

France, the U.S.A. and Soviet Russia—
to see that the latest or modern things
that are prevalent in those countr.es

are learnt and adopt them in our
country.
I can assure the House and the

Railway Minister that there will not
be any difficulty if the tempo ;s crea-
ted, if that feeling is created. What
happens now is that the research
section is burdened with tests, mod-
els and so many other things. Let it
be bifurcated and let the proper at-
mosphere be created with the help
of experts from outside countries. I
have no hesitation in saying, let the
experts from ‘outside be taken for a
a fixed period and let our people have
the benefit of their knowledge and
their experience In this way if we
move in the matter of our future plan-
ning and future development, if these
are borne in mind, I have no doubt
that when we assess the situation
next year we will be able, to do hope,
to give further credit and compliment
to the Railway Ministry. With these
suggestions I congratulate once again
the Minister and his colleagues in the
Ministry.
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faer s @ 39 oA & @
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gL 7Y fwar S AT | 3EET 0F qAE
;7 W & 1w AT qrEe FEAl
F7 W gAY F1 A FIAA & A AETH
T 9T & A §, S UET 9% T B
gl @ A & | afex 3w oF fger
FIT AF TATT g AT ITHF  fFedar
FRF AATSAIA A i F AL aF
AEY, W B o7 § FF O T AT ALY
g AR 38 &1 fRae A9 #, e
A WI 3 o= A BIE ASHT E
ST F FT4T TRT FUA F fag off
YT I F AT A7 94T § W A7
TET T F¥ & HIAT SFAGR TFAT THS
I FET T & T T=9 A8 AT
T FT AFY § gl Tg TwAS § (%
HIAEAT H=@1 Fril | T8 UF o1w fears
T OTACE J

qT A FEA FT WAT qG g, o
¥ § 9gT a9T H19 [FAT, T 99
F ST & YA ¥ w1E & feRer ¥
o g forgrar a1 #7 fomy 5 @
# afagm af gwEdr § & =T
F UEfGIM FTR T § Sl TE
TFAG F¢  FOAT  F qAG T 8
fom &t awg & o Jaf F oww
IF FT gL FW & 4T £ 57 AT FH
FH # @a faferer mmg i
w1 d & 3y war g ag sww
gL FL & SA A OAT WIH g
¥FT 1 dw T

SHRI A. D. MANI (Madhya Pra-
desh): Mr. Vice-Chairman, I should
like to join other hon. Members who
have paid a warm and well-deserved
tribute to the Railway Minister for
presentation a Budget which does not
contain any proposal for an increase
in passenger fares. 1 am sure that as
long as a highly judicial person like
Mr. Dasappa heads the administra-
tion of the Railways, there would be
no unjustifiable increase in those rates
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which bear very heavily upon the
passenger public. Sir, I am not happy
with the proposal of the Railway Min-
ister that there should be a rational-
ised increase in the rate for coal
freight of two rupees. There is no
justification for Government to come
forward with any proposal for
increase in freight rates, particularly
when over the years the Railway
Administration has been underesti-
mating its revenue and had shown in
the Revised Estimates and the actuals
of the year that their performance has
been much better than they had anti-
cipated. In the years 1962-63 and
1963-64, the Railways have shown
sizable surpluses. For instance, the
Reviseq Estimate for 1962-63 put the
gross traffic receipts at Rs. 549.62
crores but actually these were Rs. 566
crores which means an increase of
seventeen crores of rupees over the
estimates.  Again, in 1963-64, the
Budget Estimates placed the gross
traffic receipts at Rs. 599 crores. The
Revised Estimates for this year, how-
ever, show that the gross traffic
receipts will be Rs. 622 crores. In
other words, there has always been
a cushion of about twenty crores of
rupees in the estimates of passenger
and goods traffic. I do not see there-
fore, why the Railway Minister should
come forward with a proposal to raise
the coal freight rate by two rupees.
The industries concerned have pro-
tested against the increase in the coal
freight rates and it has been pointed
out that this will leag to an increase
in manufacturing costs and also to a
rise in the cost of living. The Rail-
way Minister has explained that on
account of the financial burdens which
are consequent on an increase in the
dearness allowances, the Railways
have had to bear a heavier financial
load during the year. It that were the
position of the Railways the Railway
Minijster should appreciate that any
increase in the coal freight rates at
this particular time will prove as a
disincentive to the increase of indus-
trial production of the kind we want
and the increase in the manufacturing
cost will inevitably lead to a rise in
the cost of living. T do hope the
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Railway Minister would abandon the
proposal of increasing the freight
rates on coal by two rupees. Sir, I do
not want to dilute the compliments
that have been paid by the World
Bank Team but I must take excep-
tion to the statement made by the
Railway Minister on page seven of his
speech where he says,

“l may, however, refer at this
stage to the very striking improve-
ments in operating efficiency, parti-
cularly in the utilisation of rolling
stock, which have avoided increases
in investments to a great extent.”

We have before us the Report of the
Railway Accidents Committee presid-
ed over by Dr. Hriday Nath Kunzry,
a former eminent Member of this
House whose impartiality of approach
nobody can dispute. This Report is a
damaging indictment of the Railway
Administration in India and it is a pity
that in the official summary which
Government issued about this Report
no attempt was made to highlight
some of its recommendations. In fact,
the Report hag been more or less
ignored by the press. Why was it
ignored by the press? The summary
that was put out by the Government
containing a precise of this Report did
not contain some of the essential
recommendations of this Committee.
Sir, I shoulg like to mention here a
few points. If it is true that there has
been an increase in operating effici-
ency, how does the Railway Accidents
Committee come to this conclusion
about the Southern Railway where
there has been a great increase in de-
railments and collisions? I am refer-
ring to page 59 of the Report. The
Railway Accidents Committee says:

“It will thus appear that the sta-
tion staff on the Southern Railway
is careless in the discharge of its
duties in respect of ensuring the
reception of trains on clear lines, or
taking the necessary precautions to
avoid collisions while shunting is
going on. This is corroborated by
the overwhelming evidence we ob-
tained in the course of our tour on
the Railway. We were much sur-
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prised to find that the Traffic ‘Super-
visors, whom we met, were com-
Pletely oblivious of their responsi-
bilities regarding detailed checks on
the working of the staff under them.
One Station Superintendent told us
that he exercised this check by see-
ing that they came to work in time,
were in uniform and entered cor-
rectly the private numbers which
were cross-checked with those re-
corded at adjoining stations.”

I am mentioning these observations
of the Committee to show that the
Committee has been thoroughly dis-
satisfied with the way in which the
traffic has been operateq on the Rail-
ways and has come to the conclusion
that there are too many loopholes left
in the Railway Administration which
will take a very long time to plug.

Sir, I should like to refer to page
164 of the Report. The Committee
says :

“The poor and unsatisfactory con-
ditions of the goods stock on ac-
count of the dearth of spare parts,
equipment and facilities ang the in-
sufficiency of the train examining
staff at some of the stations on the

Railways create conditions which
are not conducive to satisfactory
maintenance of goods and coach-
ing stock in operation. The results

are apparent not merely in rolling
stock causing about 19 per cent of
the derailments on the Rail-
ways . . .

The Minister refers to rolling stock
also—

“ . . .but also
unsatisfactory
wagons on line.”

in the general
maintenance of

It goes on to observe that it was
found, as a result of the checks of the
Railway Board, that during September
1962 to April 1963 about 52 per cent
of these wagons were unsafe to run.
This was the condition of the rolling
stock on the Railways. Sir, I think
the Minister should look 1nto the
stricture of this Committee on the
working of the various zonal Railways
and try to find out whether the staff
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has been discharging the duties
assicned to them The railway staff,
I believe, 1s about 12 lakhs today and
the expapnditure on the staff accounts
for 60 per cent of the gross revenue
of the Railways When the Railways
are spending so much on staff we have
got a right to ask the Rallway Mm-
1ster to see that the staff do discharge
their duties properly and do not cause
difficulties which may cause collisions
and derailments

2541

In regard to the efficiency of the
Railways I should like to point out
that the index of efficiency 15 seen 1n
the wagon turn-round The wagon
turn-round 1s always a good 1indica-
tion of the efficient performance of
the Raillways In 1961-62 1t was 115
in the case of broad gauge railways
and 1t fell to 112 1n 1962-63 and to
111 1n 1963-64, Apnl to November
The efficiency 1ndex 1n terms of
engine utilisation has also remained
more or less stationary It was 45 1n
1560-61 for broad gauge engines and
it increased only to 466 in  1962-63
The punctuality of trains to which the
Railway Minister has made a refer-
ence 1n hig speech has not also made
any considerable 1mprovement In
broad gauge 1t was 8575 in 1960-61
and declined to 8527 in 1962-63 The
overall operating-cum-efficiency index
figures do not alsp show any marked
rise In 1960-61 it was 1151, ;n 1961-
62 1t was 1161 and i1n 1963-64, April
to November, 1t was 1184 The result
has not been considerable

Sir, the total capital at charge on
the Railways 1s over Rs 2,000 crores
at the present moment We have
been ploughing and are gomng to
plough according to our Plan pro-
gramme about Rs 1500 crores When
so much of money has been funnelled
mto the Railways, has there been a
rise correspondingly 1n the efficiency
of operation” This 1s a question 1
should like to ask the Railway Minis-
ter ‘There 1s no pomnt 1n mentioning
that punctuality hag generally improv-
ed Has 1t improved in proportion to
the money that we have put into the
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Railways? This 1s a question which,
1 feel, should be answered when the
Railway  Minister replies to the
debate

Sir, 1 should hike here fo mention
that the Railway Accadents Com-
mittee hag referred to the fact that
derailments are more on the narrow
gauge and metre gauge sections. Now
1t has also been pointed out that the
narrow gauge sections over a period
of five years have incurred a loss
which works out to about Rs 22
crores It 1s the total sum invested
in the Chittaranjan Locomotive works
If we are running the metre gauge
and the narrow gauge lines at a loss
and 1f we are not able to maintain
satisfactory efficitency of operation
which the public have a right to
expect, I would like to ask the Min-
ister whether political considerations
should come 1n the way of our clos-
g down the metre gauge and narrow
gauge lines I know that the ques-
tion will be asked what would the
public have by way of transport if
metre gauge and narrow gauge sec-
tiong are closed down? My answer to
that 1s that this has got to be a phased
vrogramme If we are not in a posi-
tion to operate them at a profit, the
Railways themselves can run bus ser-
vices It 1s always open to the Rail-
ways to expand their field of opera-
tion I may mention, Sir, that recent-
ly T had been to the United Kingdom
and I have stayeg at some of the
hotels run by the British Railway
Administration They were extremely
well run and well conducted hotels
It shows that the British Railways are
not bound down only to running of
raillway transport It 1s open to the
Railway Administration to run trans-
port services 1In those areas where
metre gauge and narrow gauge lines
were working and which haq to be
closed down because they were uneco-
nomical to run I would suggest to
ithe Railway Mmister to have a full-
fledged enquiry conducted into the
efficiency of operation of the metre
gauge and narrow gauge lines

Sir 1 would like to go on to another
aspect about the efficiency of working



2543 Budget (Railways) 1964-65 [ 29 FEB 1964 ]

of the Railways The Kunzru Com-
mittee has referred in detaileq terms
to the work of the Railway Inspector-
atr I know that the Railway Inspec-
torate are working at the moment
under the Ministry of Transport and
Communications and they keep very
close haison with the Railway Minis-
try  Unfortunately, the Committee
itself mentions that the work of the
Inspectorate 1s unsatisfactory They
have examimned some of the inspection
reports of the Railway Inspectors and
found that they are very perfunctory
and very casual in their observafions
The public 1s entitled to see, since it
has invested more than Rs 2000 crores
in the Railways, that the work of
mnspection 15 done with effictency
The Commuittee has made a number of
recommendations which [ understand
are receiving the consideration of the
Ministry 1 feel, Sir, that the tume has
come for us to suggest to the Govern-
ment that the Inspectorate of the Rail
ways should be placed directly under
the President in the same way In
which the Auditor General functions
today and the Attorney General func-
tions today There is no reason whv
the Inspectorate should be under the
Ministry of Transport and Communi-
cations If the Railway Inspectorate
1s placed directly under the President,
1t means we have to recruit separate
staff for this purpose I am not happy
with the present arrangement under
which officers from the Railway are
seconded to the Railway Inspectorate
A question may be asked whether the
Railway Inspectorate can discharge its
functions 1f 1ts members do not have
practical experience of the working of
the Railways 1 may here quote the
British example 1 was told that in
the United Xingdom the Railway
Inspectorate 1s staffed largely by army
personnel What 15 required 1s not
that a person should have worked for
so many vears 1n the Railways but a
person who 1s alert and who has a
critical mind It 1s open to the Gov-
ernment to see that a separate cadre
1s recruited for the Railway Inspec-
torate  Unfortunately the Railway
Inspectorate has not been functioning
properly and that 1s why so many
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collisions and derailments have taken
place, that 1is why the rolling stock
has not been properly kept and that
1s why alsp the tracks have not beem
properly supervised The Report
contams many details about defective
maintenance of tracks in the various
Railways which they have investigat-
ed I hope that the Minister would
reveal his mind about the future of
the Railway Inspectorate because 1t 1is
the Inspectorate alone that can be the
watch-dog of the public and see to it
that the Railways maintain a satis-
factory rate of efficiency of operation

Sir, some of the previous speakers
made a reference to the mneed for
reserving 25 per cent of the posts in
the Railways for the children of rail-
way servants I am behmnd none in

paying my tribute to the Iloyal
work done by the railway servants
in  the wvarious zonal raillways

and to the rectitude with which
many of them have discharged
their duties but I must confess
that T am not 1n agreement with
the distinguished Chairman of the
Railway Accidents Committee and
hig colleagues when they make this
recommendation Let us analyse the
mmplications of this recommendation
It 25 per cent of the posts are going
to be reserved for the children of the
rallway servants 1 the Railways,
what about the Army? They are the
people who have fought for the coun-
try and 25 per cent of the posts in the
Army must also be reserved for the
children of the Army personnel What
about the P and T Department? Thev
are also domng the same kind of work
as the Railways Why not reserve 25
per cent of the seats there? Why not
in the Bhilar steel plant, why not in
the Rourkela steel plant, why not all
the public sector projects be made the
centre of nepotism, so that 25 per cent
of the children of the officials work-
ing there may find employment? 1
can quite understand 1f we apply this
theory to Members of Parliament It
18 already at work When a Member
of Parhament 15 there and he passes
away his son 1s nomimated It s al-
ready at work in the political field but
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let us not transfer it to the Railways.
1 have said it in the past and I repeat
it here again. I have said it before
this Committee made this recommend-
ation that perhaps one of the reasons
why the efficiency of operation on the
Railways hag been affected has been
due to the fact that sons of railway-
men and children of railwaymen are
always employed, irrespective of their
capacity for doing the work for which
they are chosen.

Suri AKBAR ALI KHAN: That is
not the idea. If they fulfil the mini-
mum requirements in respect of quali-
fications, they may be appointed.

SHRt A. D. MANI: Why not leave it
to the Railway Service Commission to
exercise their sense of judgment? I
am afraid the recommendation of this
Committee will be declared ultra
vires of the Constitution. There I
must have equal opportunity along
with others. This is not backward-
ness at all. This is introducing an ele-
ment of favouratism and nepotism in
administration with very good inten-
tions to see that railway people have
the necessary boost to their morale.
I do hope that the Railway Minister
will make his intentions clear that as
far as this matter is concerned no
action will be taken by him without
analysing all the implications.

1 would like to go on to the very
valuable comments of the Railway
Accidents Committee on the Research,
Designs and Standards Organisation.
It is unfortunate that Dr. Kothari
visited the Research Institute at
Lucknow and he observed that if an
institute has to be run for this pur-
pose some work ought to be done and
he was thoroughly dissatisfied with
the work done by the Research Orga-
nisation. It may be argued that there
is no comprehensive personnel avail-
able for employment in an Institute of
this kind. The Committee has drawn
attention to the practice prevailing in
Japan and the Railway Board has
replied to that observation. I know
that we cannot overnight expect to
achieve those heights of efficiency

[RAJYA SABHA ]

General Discussion 2546

which the Japanese Railways have
attained in the course of their history.
But it is open to us and open 1o
the Railway Minister to ask a Japa-
nese expert, who knows a lot about
this matter, to come to India and
study the work of the Institute at
Lucknow. It may be necessary for
Government to invite foreign persons
to be on the lecturing staff of the
Research, Designs and Standards
Organisation. I would also suggest to
the Minister that he should think of
recruiting men on the staff ot this
Institute directly from the universit-
ies, from the engineering colleges. It
is open to us to have a separate cadre
for this Institute with higher scales of
pay, because no scientist of standing
would like to join the Railways on
scales which they offer to their offi-
cers. It may be necessary for us to
offer higher scales to persons who are
employed in this Institute and I do
hope that the Railway Minister will
give serious attention to the observa-
tions of the Committee on this sub-
ject. Unfortunately, the Government,
over the years, has not taken any
decisive stand on the question of
strengthening this Institute. The
Railway Enquiry Committee of 1947
made a recommendation to this effect.
Nothing was done. In 1955 the Gov-
ernment repeated their assurance that
the matter was engaging their atten-
tion., We think of scientific research
only when the Prime Minister addres-
ses a scientific gathering. The Prime
Minister speaks about the need for
research, about spending more money
and everybody agrees with him. But
the moment the Prime Minister’s back
is turned, we forget all that he has
said and the Railways, unfortunately,
have already set a very bad example
in not having a strong Research,
Designs and Standards Organisation.

Similarly, even in the respect of the
Efficiency Bureau, their performance
has not been satisfactory. If the Effi-
ciency Bureau had been working as
well as it should have, these accidents
would not have occurred on the Rail-
ways and the Kunzru Committee
would not have passed so many stric-
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tures on the bad maintenance of track
and inefficient supervision of traffie
on the various Zonal Railways.

I should like to go on to one small
point before I close and that is the
setting up of public safety commit-
tees. Before I go on to that point I
do hope that the Railway Minister
would give us during this Session an
opportunity to discuss in detail the
Report of the Railway Accidents
Committee. It is not proper for the
Government to take the stand that
since the Railway Budget has been
discussed there ig no need for a sepa-
rate discussion on this Report. This
Report, as I have said, is the most
damaging indictment on the efficiency
of the Indian Railways. Since we
have invested more than Rs. 2,000
crores we have got a right to ask the
Railway Minister to set apart one
whole day for a discussion of this
subject. There are so many points on
which Members would like to offer
their observations to the Government,
even though the Government might
‘have reacheq decisions on many of the
observations of the Committee. There
are only 74 recommendations of this
Committee which are receiving the
consideration of the Government and
even on those recommendations, the
Government have reached decisions;
we should Iike to offer our comments
on what the Kunzru Commitfée has
said,

I would like to end finally by refer-
Ting to the setting up of public safety
committees on the various Zonal Rail-
ways. The Kunzru Commitiee has
made a recommendation to that effect.
I think that we should go further than
that. We should have a public safety
committee in every division. It is
necessary that the committee should
function not only at the headquarters
level, but also at the divisional level
I am mnot very happy with the com-
mittee consisting oniy of officials of
the Railways. The non-official point
of view must always be brought to
bear on the expert, because the ten-
dency of the exvert is to whitewash
other experts, so-called or real. No
rallwayman would look down upon
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hig fellow-railwaymen, wunless cir-
eumstances force him to do it. I
would suggest to the Minister that in
setting up the public safety commit-
tee at the various headquarters levels
and the zonal levels, he would also
see to it that there are such safety
committees at the divisional level also
where the Member of Parliament of
that area and a Member of the Legis-
lative Assembly would find represen-
tation,

Serr N, M. ANWAR (Madras): Zx-
officio. .

SHRT A. D. MANI: There are s0
many Members of Vidhan Sabha. I
have very great respect for my friend,
Mr. Anwar. His orations are always
very pleasant to listen to, but unfor-
tunately his interruptions are not as
intelligent as his orations

Smrr N. M. ANWAR:
understanding.

Sarr A. D. MANTI: I would like to
conclude by observing that there is a
hint in the gpeech of the Railway
Minister about a second look on sub-
urban fares. I know that suburban
fares account for 30 per cent of the
passenger traffic on the Railways. It
gives me some cause for alarm. He
has not said that he is going to revise
it, but he almost hints that this matter
is being enquired into. I do hope that
there would be no increase in sub-
urban fares at present when the cost
of living is going up in the couniry.
There would be justification for an
increase in suburban fares when alter-
native transport is available. On
account of shortage of foreign ex-
change we are not in a position to
import motor vehicles or to have them
manufactured in sufficient numbers
in our own country. At a time like
this it is not fair for the Government
even to think of an increase in sub-
urban fares. The suburban fares are
a great boon.

Surt H. C. DASAPPA: 1 have not
gaid that we are thinking of an
increase.

Dr. A. SUBBA RAO (Kerala):
What is that?

It requires
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Surt A D MANI  What are you
having in mind? I am just mention-
ing 1t that you must look 1nto the
matter 1 will register my protest—
and 1n advance—that there should be
no increase in suburban fares, unless
adequate alternative traffic ;s avail-
able T know the suburban fares are
not economic Probably the suburban
passenger 18 not paying what he
should pay The Government should
not 1ncrease passenger fares at the
present time when the prices are rising
and 1t 1s extremely difficult for the
muiddle-class man to make both ends
meet,

Sir, I do hope that the Ralwav
Minister i1n the course of his reply
would throw some light on the
efficiency of the raillways We do not
want to weaken the railways They
are the biggest of our undertakings,
and they are perhaps the most satis-
factory of our undertakings We want
the railways to prosper, but I would
ke the efficiency of operations of the
railways to increase a little more un-
der the stewardship of my good
friend, Mr Dasappa
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o SIEr 9% AT EHL TR a8 THEIT
fr e} o & mfaat £t ga 37 F
oTE TAET T TFA, TR Y wEar & fewr
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arer fadl & 97 #1@F A AT 9 T
F fozat # 7 fusy « & 7Y sy R g
femr & womr s fafeww AT
OqT FT F F1E FI F7 TG 2 AT q@T |
7T g g 3L 97 & q=ma g Av
¥ad gu wifas faww #t @ §o
ST T AAT FX #7 qfFA § FZA]
R F 13 g qmerr AT wq §
qIoY HTATT |

#frad ag fom w1 & fa® w7
T T e A7 ¥ faw 5 fam
msfl g feg & fear ag § geeam
@ geafarg | gaEaTd I T4 ATAT
ST R R | UF AT A WA OV I
wad ® gHedrdt &1 f9®  gHn, 9
FHEY &G B 39 & {7918« o9
I fur & a1t # ¥ gefm #
T @I, FAG TS 41T IF AT
qHT FIAT ATGT | 59 F1E gHEAT FAT
& WIS W & § A1 A AT
frsrera & i mraa et /1 awg 9
FHEAT g1 7% | AR AT AT TG et
St Faw g€ F8 F a9 IG5 %7 F
WRT G 1 q9g § gHeAr g
TG, 39 AT FFET FT Ao AT 7
TF W FRAD AW F oAgT A
W I FowE & saar w - fe
AT ¥ AT OSWE  AHSEAT WA,
99 & i g N cEw fqr 9y
"ol g | WAL 48 A foon @17 fE
WA FIET AT T9g ¥ A FHIAY N
T R A 3F F1gTF & fory T Fawm
F ARG 70 FIH 747 7T & 1 UF TF
e FY, UF UF FTEEHAT B IH &Y
qHT & SAET T FTH FE 9 Oy
faswrT R FT@T & A ITH WR IaY
F15 74T g1 ST € a1 fRL 3 ¥ qw
foer &1 & | qud a1d ug § f e &
fatstra & w0 § ot wait O g Ay
F E W N TS gAHT IR FGIH
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[ =77 qa<]
oA feard & wem A8 @1 gy
fr @ AT $F A T5E @ T gHH o
T | W AR I LKA B AT AN
¥ fagoad gl & a1 sy § fFam =0
g Ay Afgd | qF weEw
fremfemd sdamadl g

s gl o faw ¥ far &
g " & W fawm @ qurd
g oag ag § f& o W g
a1, S TqE ZAT 9T, T§ AT FY
WA g § o sa i s gd S|
3o yfawd WIAMT AT AT IWH HAT Y
HEY  FEAT 09T g, I F foy v
TETE &7 O § | TgE F I IFHA
& 10 T AT, A & FTO@E
FET A A HAGT & FT WAAT  WgAT
& I F9AYT SRAT & ST ot & fAATr
¥ o sy @ & | fEw, ST, W &
fer & W WA T | A QAT AEAT
fa 97 neg<d F wiaw § wfgF T
A & fod 7 w9 | feam & 7 Fv ww
FEFRITTad u www W fw
el F grEarg A9 F TG AT AT
& famT & a9 =8 &+ @ (99 98%0
% gearer gL o | § I g3AT F FICN
% ST A e, afew soen fas
Fon 5 I9 SAA T AT T
fedr @ 4, AFE & ged ™ A, 3T F
graeg ¥ AT9ET AR § wvaTae fEEn
T g1, & gfsa difaes geAw v
J grearad faar ar fv 59 9% aig s
FT FIE AT TEN SFIT, IF KT THFL T
T agre F fomr srm | | qe%o0
q O QREY @F o I O AH gAr
pignage & W & A9gI A WY
AFT G oeT E SR A ¥ AT TAw
AAALR % T § AT AIGLE W
FE A 9 Frow ag) fox @ ar q
e W # § faw w1 e fowehr
¥ 3E WT ¥ 9T § Auw v

Iq geqd ¥ foofaw ¥ fAemr Wiy
AY STt ST IF T FTH qT AL Forar w4,
ag 33 a1d & 1 78 A, Y A faver
faqt & st 38 w19 fFar | HeAA
gar & fF safusl & a § gady Tifa
I G o1 WY § | w9 F sEafamie
T &7 A1 quos AT FT fraw ar
saar W ¥ ger e, fam § ag
FEY T g1 F worge &1 fa 1S a9y
A AEE § 9 gErr S
g 7gY, wfage &1 a=r 399 § o
wfgFrL fasr gam a1 3w § Wa |
gate forar | aat fear o, e faa
ffr mr, a@ £8 FT foar o
£q AW %7 ;AT & fo, W H g
F TS F1 W FA F f7x gar &
ST § i st o1 gaT gvaey 3F
T @ F oo g s =mgar g 5
fweft ot sgfma &, feet off sorrs
#H:E Y gwa T & A wiaerd
FIY FTF, IR gFT A T FF
7 2T FI GG, IT B! W T FAT G,
0 IT Y FR FLA AT AT T GHAT
2?7 A wread T &, 3 gEAT BT AR
q g3 J4 F 7 A wv F fger
G  TH( FLA TFANE AT
& Rl W Xd & fdr ot wer e fe
fgzor e 7 e o 287 & HIFT
gtafrai a9t oo g & o aw
afrT gom ag fF 37 F1 M AFET
qor form T 99 § w®Y & a8 FF
5 frdt geame £ 3 &7 9aF T8
ghm | § T welY S § fAga wge &
qra FEM fF A ET Aog F 37
At wfaF1 #1 B9 #< Fgzor sifaa
S FY AT FAT § IHF qE ATEL
gtar ¢ fF 3w & mwr A § &
gF & g 7§ ") dafast ¥
frw & Fr§ wegr gEw, g
s=gt fear a1 @ | fgex sifaw
FT FIH CF g AT &, IGHI 399 TF
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&Y s ¥ i Qefr ofkfeafaat dar #
1 fE Asgr B gEIE X I &
fad waqT 7 1 9% | Fgest wifawr 1
g waaz A & fF ggaw & nfaF
FT G f97T ST | IV A FT HiW-
FX @ AfFA worge Tl graq &
S & I"s! AT A A, T
gfewr fad, o g awRly
T sgaeqy faxy e wg gearer 9T o
F fa% a7 7 P | gard gFAT IR
T ¥ &7 YE FWAY , I ATGL F
oge AAY 7 ) v FE e ¥
Y, T § FH F AT TR 9 I
F7 fardra 7 @ ¥ | A 379 g Wi
&, ITH WO WA F G IEA AT
foe 378 watar w41, ITHY AR D
&1 g FrEw | ¥ g @ w0
¥ T OF AT T AorET F WG AN
¥ oF FAFifAE DT A7y, 0 ol
QAT FArdy fos fF worgT agwmE
F QTR T HTIR T AGANT F Tah——
wfed F T 9 AIFI F) AT FTINTTE
FT FZINT WTT FAT AT A A TR TEY
g | & oF g AT g fowfasr &
FFA 1 WA WqF FRAfTTHT FX ¥
fram q¥e ¥ a1 ¥ gqi=x =AM A,
i FE I g7 fF 77 a7 fram 3
IFF FRO A fEaR AIEd W
Fgter fran, fraat &1 90 & oo
fFar at a3t AT ¥ AT S owTr
g wrae 30 99 faw & af@
foraa *t At FEiEr Ay Ty § I
faar od g e & gy qmow ?
RIT UTT Jg HILATAT TGI8 G, TN
HTY qg HTEETaT 2 ¥ fay Jar agi &
A qprar A% Fan, § 37 qwa ag
qrat 7 fay oY orEg IR W FE9n
® fay A1 g aR ¥ 3 S e
s F A ¥ Ay e g o
g afast F1 wggw afed #3 1R
qg A Y faa gaar § oafw we

|
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¥ W wgE e, aafs mw
TR FiEATEE! B TRA |

T faafre & & g@ 3z fos
FIAT AT g fr oot o T e ¥
AFT T TIT AF FT [EME WA I
&, @ OF qTE WO WGAE AT TN
AT g CF FHq qF qF,  _dAw
Fn fagar ¢ fada I s 3 fadr-
for &t ft {5 awgd &7 afas I
g3 Ta< & feoma & q@ g anfey
HqtET FRHT TS AINAT TED AEAT,
HAZL AT A g § 1 ady agl, o
a0 wfaears o g wg wq § fF
T el § @Y ary wwg) v faad
T 75 & 1 Ay WEd A7 A g,
A q, & I AR & aTe ¥ fwar § afw
T AT F HRL AT (AT w7 iy
¥ = faar fe aga & TRe a8 €
faraar mrardY F9 €, waly I aardy
Y W ¥ FH R AT AT AR WL E
a Fgt ¥ ¥ wegd F oy e aar
F13 sgaear #t § 0 & A Swg 7 A
A TE T WL AT ST AL |
AFR T WIFST F AANGF G99 qGNT
qET MT@YT FT @I F |
TRE@R  wow  Ae-fed @d
FT TR § AR g F A
A A, [T FFATES v faaew
fear f& 7g @ wEM W & AR
gaat WY ad agfegs faenr anfgd
S gE FEE F T TG F A G
oA & [ wer ot & agm fF oA
TLETY FHAAET 7 a1 FT 7T FT
Afsxr AfwT ¥ ag 19 faam & fadr
Fee ag) g fr 3 el & e agt
Ay w7 & wgard suiEr § 9 W
Azl F1 F1S giaay 7 F foy v e
FEQT FL | FALT AT TAT TET 3 &
NI A 6 a8 F ATG A
groa w1 gRiy 7
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7| fowfry & s g amw &
RYT FEAT | T AAF] F TR (AL
oSt WAL A FIC qGT TN ¢, A
ATHA g AT ArE gAY, wgdd ¥ ¥
o #1 fedy grefr & AT I AARATE
FF &7 A1 o1t 3| & fafea w9 &
T FE aFar afFw g waw wrf
ferer s T & 5 qo0 ®o B Hfww
qTETE & AT FH TN S AFAT & 1 A0
qi5t B AFOE H L

Surt K SANTHANAM: They have
made it to Rs. 250.

o7 W TG AELEI AT R 7

Surt K SANTHANAM: Yes,

St o "I W FY M E
& T AfEw Awgd ¥ w9 ¥ Qe K
AT mraEt QAT ATET W gHa {oy
o1y &€ I fAFTA |

O a1 W & wEAr =g Sy
g oZ A1 & AT IART FAT 737
EATU [ AATHY HFT AL1=1T wfAla

T & W & e & (o,
¥g FIraiT qfafa gaied qadr g fF
Afas afF g SO geETATT 99T
st fHar s AfET < & gy
FIA AW (F TH AW AT W@ FT &
g | 91a § fF waw ant #7 oF
I @ AT w1 AT § gEl 95
¥ o 98 FEAT £ fF I e A @
fra so% | o At &Y Qa9 W
famr & fa 3T T &1 T &, T
S 39 FT 19 AT [T 79 {77 7
FIE TET & aFAI——F FOF T 7
TF 354 QAT FRAT & A1 99H TG wAr 2
E—a1 TART AFEFTS HTART FT
aifed € WX T T wEEEd

[ RAJYA SABHA ]
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gfrorde g snfed o7 1§ o7 F1H
g =nfay forge {4 v fawm & M
Tz 919 | wg 97 § qg qwadn g fx =
wAEA F ITAT AT Wt frery
Tifza, @ glagd foaAr =fgd
aet 97 & 7z fY AR F T 3T wwgT
AT [OAT FTH A FT AT IoE Ay I
que faerT g% | UF A7 I9 g9 Fad
& o T wargRl F AwATE, ATz Ay
FHT X et ;YT TT (a9 F AN Fgaq
? & <7d 3y 78 g1 wwAn, wfearcar
gw‘rTWrmu—.aa‘wﬁ%%w
¥ A9FT, T FAAR, DF FH AGT
FI0 vHa fagers w gy 39 JorEy
@ ITF W F A F7 1 fwur s
A8 ¥ g oSAT 1 wEATYT ¥,
AT T I § U ZHI A AT
&7 &7 waw fwan, wIae e fEar
M 3ma @l fagre A¥eas & ¥Yo
A A UF SARE A I weAT
I FEFTeA qg AT A A TE@ET
aredT &1 &1, 79 g% 9 oF @ faar
T /AT TR TRIGT AEAT AT A FET
fir 2 weofT g9 avaey § #1H #7722
Ffge 3m =AW . 39 qoft ¥ g7 ofY 7Ed

T amArfF AR AT T A AT F |
4 P.M.

fagre srarae) & g Aeai A, Y
fafraa &0 & Fas fYo nwo Yo F T8
@ g agifs ITHY FA aEE I8 B,
TF eaeR § f@ars mw Sgre Jut-
2w fam, «fed 3@ 7 faar o7 =47 |
& & sy o gS ® v Y 0w
YA TS £ 5 T @mT & ke W
Fg1 fv W@ fawwt & AW aww g
& 1 g {8 gw Ay £ | M e
Wa 9X MifeRgT ¥ g w@ee e
F1 qraar g 1 gy fawtfaa & & wrow)
UF BT &Y AT JAAH | FAG F A [
¥ 9T AT gl | UF g A Far
ROT 7 F @, qE¥ A aw AW
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R T A€ AT A 33,000 o
Ig VUT ¥ T W g9 &Y 0 |
u¥ g7 ga1as 39 @9 F1 &AW H;
e Q% fxar a1y £ 1 39 WA ¥ &Y
vzt ¥ ST FAAT gred & forEn o
I FAT qrEg ¥ wEy, feF
N gt W & gafad 9 & & 70T
g T WX faar £ gt ox T WA
FIR 98T | 9O F AT 7 B T
w7 faar Wy | Iy gET FTH FAAL
I g fag ¥ wh @7 faar 2 5
w7 A 7@ a7 gFar JfET 787 geT
AT 7 F¢ qY T T gFAT & | WL OTH
qg I AN @, A Fara IgiA A
wWR F 1A o afEanir ¥ @ R
gt fa¥ fear at maA R guearsT $i
A Fgr AT Y | qF wwF g §,
99 & A% AT FITq {g47 AT AT ALY
g7 fax #qf 2 faor | wifamRm #1
€W JTA v oy qt g w0 w@w
fe wwrAg ¥ IfF g7 & wwr g
¥ a7 gafad {few ded I g1 v |
& zros 9 qa@ srgav g fF qerer-
g ¥ o7 T Igd faw ag MfEEge
®9T T TF g7 | § STy ATEAT B
fr #27 T@ ¥ mfuwrer A @ gl
o 7 sorc ftem el 9 &Y mr @r
A T GEAT 7, T4 qTH A, TF WS
¥1, 3,000 To IAR FIX F7, AT AT
&1 €747 &, F foedare o | Afaw ow
AT JT fam qaq oy § a1 1 A
vlagmrgn o §1 8% agm g+
@ wra¥ F & Fqw gafed @ g
wtfs & swman g fF g7 aeg ¥ 98-
fra faeger s @ €, A=rAT AT 8§,
YT F1R AL TGV | JfFT oOF qAT
WATE ¥ §IT F WL 2T o qwen &,
w9 qgt Jara wifwarie ¥ dact
&A1 TwAr g, AT @marw ¥ oFA

it gy ?
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aF MY wzAT A HrIEt TS,
R faT qg¥ {1 MWL LIT R TR
TR #1 AT FEEE d AR Ty ;M
wYer faen | el #ro3gd w0 O
afy | ¥ ¥ wgw 8 g A9t Aw_@y
wifer Frg FE | I Fr AAN
F& ad, frdar & wf gt R aw
FE F QF fgeq & ga7 AY T]WT A1QY
Az AT = qr fp 3= daA
afige ) & md A qer M@ Iv
oFT a3 afvgm 7 mE @ea
g e, o gago o 7 FaT, ©UA
qreeT. 4 Fg7 | 77g faae e v &
R o frae & g€ TvEq ¥ wrf
Agav TE faat =1

AITHA AT A, WX &g F g
€tz 393 W, uF g2 = a7 £ fr R
M A% FAT9 7, T€ F49+7 9, M
HF AL AFX | 7T A F 39 qIA AT
Yo g g 7 fvag 39 AR g
Tgr g W F1E gAar€ a8 g
¥ oF T @7 g afqar €T 9T
7xE F WE FOF % (5.3 Y ey
q@f #1 g2rA & HTo ATo dlo AT AW
FgY &7 | & 39 fafve Ft 5z T
§, 30 To & v fafeezT &1 sz g
Ufra #rf +F gwor | & Sowa W
weEt & 27 ArEar § fr o me w_
o ¥F FATH F qAeR w1 fawiea
gt FT AFF AT I FE AT Haow
e ®) A Sifay, ¥ g€ F9 w
3§ i zudw ¥ R @w FT WA
g § @1 BEE HIT §RT
FH1g & A AT F7 a9 F AT IE-
et #7797 ¥ RWA A & | AT H,
I A oF ME F FA F fgAav W@ 0
|y FATY §eed TR TET qmAY
FY AT Bt 97 FT & AR FE g
qrer gy ¥ 1 T AaH g g oA
g gefafagaa saay fagem, FH9R
R wafew gmwn ¥ & oag
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gfemem & grq § oY sgaeqr 71 g9
RAN AT § | @ 9 Ay AR F Y@
NI FY vy fa@ O sara =y sar g 5
HEWE FTEEET AT AT 1 F oA
FHRAT 4F WAVGF FIAAEY Frw g &
CURCE R Coigis F e SRE
st wifed, # ag twfad #7 a1 @
sqifF & oy sl wawy wArg
qg® frarfagt & fexe qa1 97 o,
I8 A qFERAN 7 fexz K41 AW
frat | afem T A & R
w 79 gfere a¥ § ok § qf
fauer & army WR F77 § fr fore &3
o Fq7 %7 ¥, O W F fawe §, oF
A g A, g g g e A
IFIT FT T ¥ A1 frar & 1 gt
qET waear 9ga 7€ & a9 gW AT G-
AT {3 AT w-few fa & qars-
aTg 2 T &7 I L GLGAIT F) QOF
X i 1Y, &7 g AW Ifa & A
WY AT T &, 3T HTo WITo Yo ¥
qNT TEY TG AT qF § | GF HH A
# gaardt ¥ ofQ o) ardafas €7
wEH § A 1w F I AR T Ay
Faot qufoy 6 e af e @
gfemea @ wFmaar g w3 oy 0 ¥
g¥ WY AT WA FEAT AEW 5o
fowfadr & g #Y faard gom &7 o)
& gt gy Anfed | At TRAY frwy =gl
Ty ¥ Fw T Tfed R A T
aAfat a7 T A ¥ 9T «w
T FHagr g arfed

g ga( @i # gar 1 @ awd
ot X Tw A€ AT ATKF TN T GIAT
fxr & | ag Y T OF ww &
Wit § agfy 78 X903 AT awa w7
gaar frar § | ST oF @ By =@q
T Ferat S g1 oY 4t fF ag o frga
Afex 2, A7 #7 fagear ¥, wiea fassa
o FET 9T, 1@; a F waFr graer

[RAJYA SABHA]
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F1fgd | [UIATR § FISOEH T qF
FeX A &) 37 a § 1 37 ewry F
wafw 7gf e ¥ T w9 @Y A,
T @E ¥ Ique) ot w W & fa
feat sfemrear ao=TaR & FTRN
qF AT B AR T@@ F1 qgmry §
gt Y 1 AOY, we ), gwH Y e F q"
R F;, ggwa & wigy, fF ure aw
¥ a1 g aXg # A Ao § oy
alY gt <@ arfed | gt o, wdst
¥ ST F uaw A T AT X gArd
oY {5 zangT & AT T feed oW A
e @1 § eyt as
T # qria fawrg WAt ) aAFg A
et W A% FHTC 39 7 ATET Y A}
ey, W Y g T fazyaag § o g
e A7 fefegae §, qaaret F—agt
W g wfey | wawt 7 s
I § 3gq feAl aw gew fay fidEr
Y oY W wT ag Atar oy oy § fa
B ¥ A= A 8 g 9" 7 5w
T A1 HY AW T | I 939 7 A ug
= 7 fgea &, 7 A9 & fgeq & oo
T MR X AT R FF TF AT
gHT T HquAT feTre X ST

¥ ow1 § w9g feT ag fdew
FLAT AW 5 A FawEr A R S
qg § FevAT F ar g #r arfet
qa wifog, gige’ FWeE s iR
afret & s 3 A am Ffeg,
373 Sfaa w1 @ S B s %
g EY w1 gt WY seerAi g, Sgt oy
W ey &, Wgi oY wawar &,
I X TN F Ay foay oY 9€ waw
I3M ¥, WY IAW G Ig¥ Sy A
feafe=d | ImraT #T FW Faw 9@
78} A= gwar fa gt miwarde # aF
¥ qiiwarde ¥ sava 3 Fr oF 7Y
fegrar S 1 gl o7 WY awdr 9T
g IgF T FL AGT A Av oAt
¥ W AF & WY T HArwa
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)} gFarLA g ora, foaw ma H
safay o § f& ak tw & g
gt 79 &, 3o M FEAH, AR qI¥T Y
QaAr T aferw dgex A frardl
TedfT & At Yora fawor # e qgdl
¥ | g ®

Sari  PALAT KUNHI KOYA
(Kerala): Mr. Vice-Chairman, Sir, I
thank you for the opportunity given
to me to speak on the Railway Budget.
I am happy to note the progress
achieved by the Railway Ministry in
the various wings of the Railway
organisation during the past twelve
years. :

[Tag VIcE-CHAIRMAN (SHRI AKBAR
ALl KHaN) in the Chair]

I take this opportunity #o thank the
Minister and all concerned for keeping
up the tempo of expansion and for the
admirable part played by them in
facing the challenge of the Chinese
aggression. The Railways are operat-
ing on three gauges (most of the
metre and narrow gauges inherited
from different previous manage-
ments) with assets exceeding
Rs. 2,800 crores (financed from
loan capital advanced by the General
exchequer, and from Railways' own
retained earnings), employing about
1'2 million men and women, having
a fleet of approximately 11,000 loco-
motives, 30,000 coaching vehicles,
3,30,000 wagons or freight cars, about
10,000 trains running daily, operating
over 6.700 railway stations, carrying
nearly 5 million passengers and about
half a million tons of freight over the
vast network and yielding an annual
total revenue of over Rs. 600 crores.
The Indian Government Railways are
the second largest single Railway net-
work under a unitary management.
This is the position we have achieved
now. These are good records. 1 do
not want to go away from this and
explain things, but I have to say that
in running a business enterprise or a
Government, we have to satisfy the
people. We find everything in order
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from the reports but when we actually
go ang see the working of these, there
the picture is different. I am sorry to
tel] you that though the Department
has done so much in this respect—of
course they are vital things—many of
the ordinary men will not know about
them, because to them the problem 1s
what they face. When we go through
that, I am sorry to say that we are
not in a position to boast much, even
at this juncture. The condition pre-
vailing now in the railway working
system is not very agreeable to public
taste. I do not know the reason. 1
have been travelling in trains from
my very early age, betore independ-
ence and when we think of those
times—of course those cloudy times
before independence—we could find
some bright spots in them. During
those times though the upper classes
were not meant for the ordinary
Indian travellers and only Europeans
were using them, if a man who had
seen the conditions prevailing during
those times compares the condition
prevailing now it is really dishearten-
ing. It is time for us to think more
about these. What is the reason?
From all those who spoke, we 2re
hearing complaints alone. I am not
for complaining only. We must cer-
tainly appreciate things which are to
be appreciated. At the same time we
must openly say what is wrong is
wrong. During this time my owR
experience is not very pleasant. As
some Members have gaid, today, the
bookings, reservations, etc. are not
tunctioning properly. There are com-
plaints from all parts of the country
about mismanagement in the Railway
Department. I think that it e
due to the general trend prevail-
ing in the country. Wherever we
look, wherever we EO, the only thing
we can hear is about curruption. The
Railway also is not free from this
evil when the whole country is hav-
ing this disease, but as the Railway
is one of our most vital affairs, and
an institution which has got plenty of
capital, etc, it is for the Government
to see that some remedy is done
immediately. Of course we are pro-
gressing. We have more mileage of
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rails; we have more engines and all
that, but even now, as one of our
Members has poinied out, nobody
seems to take care of them? If you look
at our engines some are jus like
scraps  Nobody takes any care to
clean 1t Nobody takes any care to
clean anything which has been
entrusted to um  You go to a railway
station and see the condition. Of
course the people who are using these
are partly responsible. Since this is
an underdeveloped country and Jour
people have mnot come up to
that standard 1o keep all these
things spick and span, it 1s for
the management to take care of
these things and see that those people
adhere to some rules and regulations
If vou go to a railway station, the
condition 1n some places is very very
alarming. There are chairs or other
furniture not attended to for months
I have seen in some waiting rooms
that the flush system does not work
and nothing 13 in order When the
persons 1n charge were asked, the
reply was: ‘It will be repaird’ 1If
there are lights, fifty per cent of
them do not burn When you enter
the lavatory, yvou will find the place
dirty and stinking If you complain,
they just say that it wil] be rectified
These things are going on all along
We must find some method to rectity
these

Another thing is about black-
‘marketing 1n the sale of tickets We
are getting this complaint from many
stations that people do not get seats
or reservations even if they apply
well 1n advance Something is wrong
somewhere I cannot say what is the
reason Qut of hundred persons that
I have come across, 99 are dissatisfied
with the arrangements Ag members
of Parliament we are asked by the
eommon people every now and then
to do something in the matter. When
these things are brought to the
Department’s notice, we get a reply
that the matter will be looked into
but only looking into will not mend
matters. The people must be satisfied
with real improvements.
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Another thihg I find 18 1n the
present conditions, nobody cares for
anybody. If we ask the Guard for
anything, he cannot give a reply. It
you ask the Station Master, the same
is the case. Last time while 1 was
commng from Cannanore to Calicut
by the early morning train which
was to start at 5-30, there was shight
rain also Myself and my family came
to the station about 15 munutes
before time The train was kept at
the southern end of the platform as
was usually the practice There was
no roof on that part of the station.
It wag raining. There were not many
pagsengers but somebody told me
that the train was to start and that I
must occupy my compartment When
we went to that part, where the
upper class compartments were, 1
found that the upper class compart-
ments were locked We could not get
into the compartment.

1 wanted to fing somebody whom
I could ask for the key of the com-
partment or get some explanation,
but no one was there There was,
however, one porter whom I knew, I
calleq him and asked him what the
matter was He said, “Sir, the key 1s
with the ticket inspector and that
man will be coming now ' Meantime
the first bell had already rung The
porter went and returned with the
man concerned The man came jn his
own leisurely way; he opened the
compartment 1 asked him why he
had not kept the compartment open
a little earlier, but he would not give
me any reply Of course, he did not

know who I was If he had
known that T was a Member of
Parliament, he might have shown

some more respect to me, but I did
not want him to know who I was, I
told him, “If you are doing this sort
of things, then the poor passengers
will be suffering unnecessarily You
ought to keep these compartments
open earlier and ready for the
passengers” Then he said, “That is
not my work It is the duty of the
Station Master You can ask the
Station Master” When I got the
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Station Master and asked him the
question, his reply was, "What is all
this trouble, Sir? You have already
got into the compartment. It has now
been opened and you have got in and
so every thing is all right” Then 1
told him, “This is not the proper way
ot doing things If this is the condi-
tion even in the case of upper class
passengers, what about the unfortun-
nate people who are travelling in the

third class?” These poor people who
have to travel in the third class,
call it hell. Actually our third class

compartments are really hells. No
sitting space will be there No stand-
ing space even will be there. Often
on footboards we find Dpeople
standing. I do not know how many of
“them have tickets and how many do
not have. What is all this? What is
the mode of issuing the tickets? That
is what I want to know. If there is
accommodation for only 100 persons,
'why not stick to 100 tickets or a
little more? But when there is
accommodation only for 100 passeng-
ers, they do not mind issuing even
1,000 tickets. Where gare all these
passengers to go for the accommoda-
tion? There was a reference here
about some people travelling on the
roof of a train and some of them
getting knocked down and killed.
These are the actual conditions.

The main thing is this. First of all,
we have a duty to educate our peopile.
Ot course, the Railways are doing so
many things. They have got funds
also for that. My request is .

SHRI NIREN GHOSH (West
Bengal): Increase the number of
‘coaches?

Surr PALAT KUNHI KOYA: The
number of coaches, of course, should
be increased. But what about the
increase in our population also?
Nobody can stop that here. That is
~another trouble,

AN, Hon. MEMBER: The Railways
«garn profits from the third class
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passengers more than from the upper
class passengers.

Suri PALAT KUNHI KOYA: Yes,
but the third class passengers have
also more children, you know. So
what I want to say is this. Some
propaganda must be carried on by the
department, because it is our duty to
educate our people how to travel,
when to travel, what luggage to take
and what not to take. s

Dr. A. SUBBA RAO: There are
plenty of posters, t

Surr PALAT KUNHI KOYA:
These posters will do nothing, because
nobody cares for these posters kept
by the Railways at the stations. If
they are cinema posters. Thep they
may care, because next day they may
not be able to see them there, but
these railway posters, they cap find
them always there Therefore, instead
of having only these posters, why not
engage some good propagandists,
voung mep who can travel in these
trains at times, advising the basseng-
ers and requesting them not to do
certain things, not to have so much
luggage stuffed into the compart-
ments and create go much trouble. I
say that instead of having more
placards and booklets, it will be
much better to give this suggestion
of mine 4 trial. It will pe good.

Another thing is this. We are prog-
ressing according to the reports that
we get. But when we go to our parts
like Kerala, everyday we get leiters
from people living in Bombay, Delhi
anq Calcutta saying that it is imposi-
ble for them to get reservations or
bookings in trains in the third class
compartments, especially to Kerala,
Trains are very few and time taken
by them is too long. As for some
compartments, it is better to discard
them. There are sOme upper class
compartments, of course, which are
even today better than any others
now in existence, but they are the
old remnants of the British days.
Even they have become so much
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damaged ang all because our people
have not taken care to keep them in
order. If only we keep these com-
partments in order, they will be
better than any of the president com-
partments. So you have got to keep
up the compartments in such a way
that the people can travel in them
comfortably. Very often there will be
no water there; there will be no light,
and many of the cushions are torn
and very dusty.

AN Hon. MEMBER: And rain-
water?

Surt PALAT KUNHI KOYA: Of
course, when it rains one needs an
umbrella inside the train. Somebody
asked me, why not the Railways
supply the passengerg some umbrellas
with which to sit inside the compart-
ments when it rains. When it is re-
ported that the compartment is
leaking, you are told that next time
it will pe rectified. The real
reason is that regular inspections and
checkings are not there. Surely there
must be some way of ensuring that
these things are done. Otherwise im-
provement is difficult. Of course, the
Railway Ministry may be doing all
these things in earnest. They may
be taking much pains to see that
things are done. But unfortunately
they see things done only on paper
and the reportg received from their
departments, I do not know how far
they wil] be correet. From my own
experience I have known that there
is difference between what is official-
ly reported and what the ordinary
man sees, However, we have got to
improve much more and every ounce
of energy that we have, has to be put
into it. We are growing. We are a
growing nation and everyone’s
desire is to see that all our services
work efficiently and they become
something remarkable, and dear to
the people. When T see this slackness
and all this mess, I feel sorry and
at times I feel that I may not see
those things rectified before my
death.
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THE VICE-CHAIRMAN  (SHrr

Axsar Air Kuan): No, none of us
wants that. '

Suerr PALAT KUNHI KOYA: My
request is that you should have one
or two more trains from Mangalore
to Madras. We also want some direct
trains from Delhi and Bombay to
Mangalore and Ernakulam,Z When
going south from Delhi and coming
back in the evening and get into the
Madras and wait there till 6 o'clock,
removing all the luggage and all that
to some place, and then again come
back in-the evening and get into the
train. If there iy some arrangement
for us to keep at least the luggage
until the other train starts, we could
go by that train without much
trouble. From Bombay also when
people come to Arkonam, often they
do not get place in the trains to go
to Mangalore or Ernakulam. Some-
times the bookings are arranged
from Madras ang the Railways refuse
to sell tickets at Arkonam. I have
seen many people suffering for not
getting those tickets and having to
stay in the railway station at Arko-
nam without any convenience for any
purpose. So, I would request the
Ministry to do something in this
matter.

Surr P. C. MITRA (Bihar): I rise:
to join my other colleagues in paying
a tribute to the Railway Minister for-
placing this Budget before us. I am
particularly happy that no increase
in passenger fares has been made this
year but only a little increase in the
freight rates. Of course, I do not think
there is any justification for this
increase in  freight rates. It has
become the custom to impose some
new tax or new rate in every Budget.
Going through the last year’s figures
relating to receipts and Expenditure
1 finq that the surplus is more than
Rs. 37 crores and yet it has been
found necessary to increase the
freight rates. It has been stated that
this has been done due to increase
of dearness allowance and also to give
the Railway employees the benefits of
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pension, In the Explanatory Note and
in the speech of the Minister, it has
been stated that the actual receipt in
respect of 1962-63 was more even
than the Revised Hsiimates angq pro-
bably in this year also we may have

more than the revised estimated
receipts. The net increase from this
increase in freight rates and the
rationalisation of freight rates is

going to be of the order of eleven
crores of rupees. I think the Railway
Minister should give second thought
to this matter and do away with this
increase. It is generally seen that
when you increase the rates even by
one per cent. or two per cent.
this increase has an effect on all
merchandise and ultimately this
burden falls on the consumer. The
merchants increase the rates mani-
fold saying that the freight rat:s have
been increased making this rise in
prices inevitable. ] think Government
should think over this matter again
and give up this paltry sum of eleven
crores of rupees when gross receipt
income is more than six hundred
crores of rupees. Besides, there is a
big surplus and so there is no neces-
sity of increasing the freight rates
and imposing this extra burden on

. the people, The Railways is the only

concern that I am happy to find that
will not only fulfil the Third Plan
targets but may perhaps also exceed

them. In other fields we are lagging .

far behind and there is np chance of
their ever fulfilling the targets fixed
for the Third Plan. The Railway
Department will not only fulfil the
targets but exceedg them also

Before dilating upon other topics,
I would like to speak on the sugges-
tion made by my hon. colleague,
Shri Mani, that the Railway Inspec-
torate should, just like the Comp-
troller ang Auditor-General, be
appointed by the President. I am
really surpriseq at this. In the Report
of the Accidents Enquiry Committee,
to which he just now referred, it

will be found that this Railway
Inspectorate which is under the
Transport Ministry, in most cases |
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has put the blame on the Railway
employees. It did not try to shield the
Railway employees for their negli-
gence or omission ang yet this demand
is being made. What will be the
result of the acceptance of such a
demand? We will not be able to dis-
cuss here about the acts of omission
and commission of the Inspectorate
just as we cannot discuss here the
Auditor-General’s  Department. We
know how the Audilor-General’s
Department is also going on but we
do not have the opportunity to discuss
here about these things. This menta-
lity is nothing but a totalitarian
mentality. You do not trust the Gov-
ernment or the Ministry but you
trust a man appointed by the Gov-
ernment. He will have all powers
and nobody can or will be able to
question him. This is not a demo-
cratic outlook and we fail +to
appreciate that. You always speak
about democracy but at the same
{ime say that one person should be
given absolute powers and we will
not be able to question his integrity,
omissions or commissions. In fair-
ness, in an indirect way too the
Railway Inspectorate should not be
condemneq particularly when this
Inspectorate is under 5 different
Ministry.

I find that the
has increased in

numbers of
about but it is

From the figureg
number of coaches
proportion to the
passengers or near
really surprising that though the
number of coaches has been
increased, the congestion has increas-
ed manifold, particularly in the third
class compartments. There has
certainly been some improvement in
the provisions made of sleeper
coaches but even here, in respect of
the two-tier compartments, people
find some difficulty. In these com-’

partments there is  sitting as
well as sleeping accommodation
and there is no Conductor-Guard.

People who have paid more have got
a right to sleep but when they go
up to sleep, some others get in their
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seats with the result that they are
not able to get down and sit and have
to remain on the sleeper berths only
ang are no more able to sit in their
seats Instead of constructing two-tier
coaches, the construction of three-tier
coaches should be given preference
since in these type of coaches there
is no opportunity for any intruder
to come in. In the two-tier coaches
many persons come and fill up the
seats of other passengers.

The present system of limiting
sleeper coaches to passengers holding
tickets for more than 800 kms., I
think, should be done away with.
There should not be that limitation.
If the train runs for the whole night,
then sleeping coaches should pe pro-
vided, If you cannot speed up your
trains, if you take 12 or 13 or 14
hours, even in the case of express
trains, for a distance of even less
than 300 miles, then certainly vou
shoulg provide sleeper coaches. 'The
main  consideration should Dbe
whether the passenger will have to
spend the night in the train, parti-
cularly between 9.00 Pm. and
500 am.

Now, I will draw the attention of
the hon. Minister to a very old
demand for a direct railway line con-
necting the Hazaribagh town. It is
a town in Chota Nagpur in Bihar, but
there ig no direct train connection.
The nearest train connection is about
30 miles away. This town has got a
number of collieries nearly besides
one of the oldest collieries and also
many other institutions, Government
institutions as well, but there is no
direct train connection, This should
be provided. Besides, they have been
put to more inconvenience due to the
broad gauge line that has been
constructeq between Gomoh and
Ranchi. Formerly, there was no broad
gauge line between Gomoh and
Ranchi and so the Ranchi-Howrah
express used to start from Barka
Kana. It is about 31 miles from
Hazaribagh ang the passengers from

2574

Hazaribagh could entrain at Barka
Kana or Ramgarh and go to Howrah.
Now there is a shuttle train between
Barka Kana and Muri and detraining
at Muri, they have to get into the
Ranchi-Howrah express which gene-
rally comes packed to capacity.
Particularly, the first class passeng-
ers are put to much difficulties as
there is not even a girect coach from
Barka Kana to Howrah  This new
broad gauge line goes from Gomoh
vig Chandrapur to Muri and Ranchi.
But about 20 mileg between Purulia
and Kotshila have been left out. That
is narrow gauge Formerly before
the Gomoh line was constructed, one
had to go to Purulia, change there
and then get into another train to
Calcutta. Now even the people of
Ranchi cannot go to Purulia directly
in the same train. They have to
change at Kotshila There is a shuttle
train between Kotshila and Purulia.
So after independence the people of
Hazaribagh and Purulia have been
put to even more inconvenience than
what they had to suffer in the British
period and it is really very deplora-
ble that actually when other people
are geting more convenience parti-
cularly the people of Purulia and
Hazaribagh are getting more incon-
venience,

Now I would like to draw the
attention of the hon. Minijster to
overcrowding in the Howrah-Ranchi
express. This is a train running bet-
ween Ranchi and Howrah via Tata-
nagar. In Ranchi it is not only filled
up, but filled up to suffocation, parti-
cularly in third class and when it
reaches Tatanagar almost every day
there is a flght between the passen-
gers who are within and those intend-
ing passengers who want to get in.
So another train is necessary between
Ranchi and Howrah. The people of
Tatanagar of course have got some
other train connection but Ranchi has
got only one connection. So I would
suggest that so long as you are not
in a position to give another train,
the Ranchi-Burdwan Passenger should
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be converted into a Fast Passenger
and extended direct to Calcutta so
that there may be another alternate
train for the people to go to Calcutta.
Here, I must say I am thankful to the
Railway Ministry for conceding our
demand for a direct train from Ranchi
to Patna besides the existing train
from Tatanagar to Patna,

'

Now, I would like to make a sug-
gestion regarding checking corrup-
tion, particularly in booking offices. I
think the system of issuing tickets in
slips should be discontinued. There
are cases when they issue tickets, for
large numbers of persons, through a
slip and in the counterfoil they only
show a very much smaller number
as having been issued. There are
very many cases of this and other
types of fraud. So long as you do
not stop this system of issuing tickets
through slips, at least instruction
should be issued that each slip will
be for one ticket and not more. That
will minimise such corruption, Other-
wise, ag I said, they issue a good
number of tickets through one glip
and in the counterfoil they ovput a
lesser number and thus defraud the
Railways and the Government,
Thank you. f

L
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TAE WM IIAT IIHG  IATAT @I
wraE Y gu FAY G &Y | IR
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[ =it dzat ] :
2 g& A AFETAT 7 39 fawew w
gaw 9 | W Wy wwEr &g
78 AE qAT A, ar ¥ wEy w
Fe % ag A Sr3de Sy Y, 9g ago
7ot 41 AR I F BT TR |
T FTGHT Fq0 & & T F H
F9 w9 Woed I grEAe Gievr F
FOICHTT | AL ITAT ALY &1 qaT
g a7 9€ TN WIT K AT FE AT
7 frew A1 $fgm wa ==y

T g9} gy 5 FEw e
fafredt Y stfag & &1 afFeErzg
Fafeat g wrdr §, 3T afgwar
feat § oY dza ™I A afeq FAA)
TATE, T WX FG T Y AMfAw
At oY qElET Aw Ay vE, ITH QT F
¥ ag weg® I AN W @ E fF
FIRA AR fad g Y &% IF &
A & oy 7t T & AR A @ Awt
FE AT & IF T TWS FAT AT ITF
fa $& gFea™ FT T I T @9-
&% § | 19y OF o go7 We afrr
e gk oY, farad oo gT W AlE
¥, AN AT AXTT T TASAT ATEY
Iy S Y aew faarg Tf o v
Fgt T W oFNE IF | o
®H 9% TTE STy § sgt T e
AT 7 Goore ¥ far aeT #fafaer §
R I a3 Ag A AN F qEAE
& o @ g, 39 @ oy 1 39
faar amar #7¥ @ LA ARSI ;A
qF T W AIF F g TG FQ 8§
AR afAaTz & Aoea &1 3@ 0%
oM qg AR F@ § 47 A
g=rar Ffxy fr ag fH5a g a6 awn
R CUEC G IO COBIE R
AW ¥ q@ T FT WG QA AR SERA
AR @ awT ¥ | 49 e ¥ v oagt
GMGIPND—~RS—1193RS—4-6-64—600

24582

W §5 A w7 A ¢ IEA Ak g
FCE INT T g Ifew AR Q0
STE, T JY W qEFATT WX qE
IIF g ar ITH! QU A ¥ fay ;o
A1 3 fordr gam F@ 7 gt &
TUE & FEOF@ I FTA A qwy O
e

AT AT A FQ@ P AR AR
A g9z & far qarerars 3 g
¥ oot qF T @ F@E

THE VICE-CHAIRMAN (SER1
AxBAR Awnr Kuan): The House stands
adjourned till 6.30 p.M. today when
the General Budget will be laid.

The House then adjourned

at five minutes past five of

- the clock till half-past six of
the clock.

\

The House reassembled at half
past six of the clock, TEE DerPuTY
CuarMAN in the Chair

——

THE BUDGET (GENERAL), 1964-65

Tug MINISTER or PLANNING
(Surr B. R. BAaeaT): Madam Deputy
Chairman, on behalf of Shri T. T.
Krishnamachari, I beg to lay on the
Table a statement of the estimated
receipts and expenditure of the Gov-
ernment of India for the year 1964-
65.

Tae DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 a.m.
on Monday.

The House then adjourned
at thirty-one minutes past
six of the clock till eleven of
the clock on Monday, the 2nd
March, 1964



